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together with the Audit Report on the 
Accounts. 

(ii)  Review by Government on the 
working of the Library. 

(2) Statement (in English and Hindi) 
giving reasons for the delay in laying the 
paper mentioned at (I Hi) above. 

[Placed in Library. See No. LT-5717|88 for 
(1) and (2)  ]. 

I. Report and Accounts (1986-
87)ofthe 

Delhi Public Library and related papers. 
II. Accounts (1986-87) of the Malaviya 

Regional Engineering College, Jaipur and 
related  papers 

III. Statement for not laying the Accounts 
(1985-86 and 1986-87) of the Indian 

Institute of management Bangalore within 
the stipulate^ period. 

SHRI L. P SHAHI; Sir, I also beg to lay on 
the Table a copy each (in English and Hindi) 
of the  following  papers:— 

I. (a) Annual Report and Accounts of the 
Delhi Public Library for the year 1986-87, 
together with the Audit Report on the 
Accounts. 

(b) Review by Government on the 
working of the Library. 

(c) Statement giving reasons for the 
delay  in  laying  the  paper  mentioned  at 

(a)   above. 
[Placed    in   .Library.  See  No.    LT— " 
5665)88 for (a) to (c)]. 

II.Annual  Accounts  of   the  Malaviya 
Regional Engineering College, Jaipur, for 
the year  1986-87 and the Audit Report 
thereon. 
[Placed in Library. See No. LT-5664|88]. 

III. Statement giving reasons for not 
laying the Annual Accounts of the Indian 
Institute of Management, Bangalore for the 
years 1985-86 and 1986-87 within the 
stipulated period. 

[Placed in Library. See No. LT-5718|88]. 

Report and Accounts  (1986-87)    of    
theSeamen's    Provident    Fuud    

Organisation,Bombay and related papers. 
THE DEPUTY MINISTER iN THE 

MINISTRY OF SURFACE TRANSPORT 
(SHRI    P.  NAMGYAL) :   Sir,   I  beg to 

lay on the Table a copy each (in English and 
Hindi)  of the following papers;— 

(i) Twenty-first Annual Report of the 
Seamen's Provident Fund Organisation, 
Bombay, for the year 1986-87 on the 
working of the Seamen's Provident Fund 
Scheme, 1966. 

(ii) Annual Accounts of the Seamen's 
Provident Fund Organisation. Bombay, for 
the year 1986-87 and the Audit Report   
thereon. 

( i i i )  Review by Government on the 
working of the Organisation. 

(iv) Statement giving reasons for the 
delay in laying the papers mentioned at (i)   
and  (ii)   above. 

[Placed    in Library. See No. LT-5720|88 for 
(i)  to (iv) ]. 

Bombay PortTrust (Handling of Hazardous 
Cargo) Regulation 1986 

SHRI. P. NAMGYAL; Sir, I also beg to lay 
on the Table a copy (in English and Hindi) of 
the Ministry of Surface Transport (Ports 
Wing) Notification G.S.R. No. 82(E).  dated 
the 9th February. 1988, approving the 
Bombay Port Trust (Handling of Hazardous 
Cargo) Regulation, 1986. under sub-section 
(4) of Section 124 of the Major  Port  Trust   
Ac;.   1963. 

[Placed in Library. See No. LT-5718|88]. 
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